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23,.8,91, Mp- 2287/91
Ppetitioner threugh Shri A,K, Bhardwaj, Counsel,
S Heard Shri A.K. Bharduaj, Ceunsel in
MY respect of M,P, for retention of the O,A. filed

before the Principsl Bench of the Tribunal,
He is pested at Bhatinda, which is in Punjsb,
and he can cenveniently file the case befere
the Chandigarh Bench of the Tribunal, This
m.P, is, therefors, rojoct-d.(:M
Ty )
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